
HARSH MACRO BUILDHOME PRIVATE LIMITED OPERATING IN THE CONSTRUCTION AND 

DEVELOPMENT OF REAL ESTATE PROJECTS, IN JAIPUR 

SL. 
10. 

With reference to the Form G inviting Expression of Interest from interested prospective resolution applicants dated 

March 26, 2025 and published in Economic Times; English Newspaper and Jaltedeep Hindi Newspaper, both Jaipur 

Edition on March 27, 2025 and also hosted on website of IBBI. In this regard, the Committee of Creditors of Harsh 

Macro Buildhome Private Limited have decided to extend the last date for receipt of Expression of Interest. Accordingly, 

please note the following amendments: 

11. 

ADDENDUM TO FORM G 

INVITATION FOR EXPRESSION OF INTEREST FOR 

14. 

15. 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

Notes: 

12. Last date for submission of objections to 06.05.2025 

provisional list 

13. Date of issue of final list of prospective 

RELEVANT PARTICULARS 

Last date for receipt of expression of interest 21.04.2025 

Date of issue of provisional list of prospective01.05.2025 

resolution applicants 

resolution applicants 

Date of issue of information memorandum, 

evaluation matrix and request for resolution 

plans to prospective resolution applicants 

Last date for submission of resolution plans 

16.05.2025 

21.05.2025 

20.06.2025 

1. The Original Form G published can be viewed on the website of IBBI, the link of which is provided hereunder: 

https://ibbi.qov.in//uploads/resolution plan/a055ee45689766e7072b8b5f87d87565.pdf 

2. The Sr. No. referred in the above table are the only amendments as per the Sr. No. of Original Form G published. 

3. Eligibility for resolution applicants under section 25(2)(h) of the Code and other details can be obtained through 

email on cirp.harshmacro@gmail.com 
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